
FORM A 

PUBLIC ANNOUNCEMENT 

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process 

for Corporate Persons) Regulations, 2016) 

FOR THE ATTENTION OF THE CREDITORS OF BHUMYA TEA COMPANY PRIVATE LIMITED 

RELEVANT PARTICULARS 

1. Name of corporate debtor Bhumya Tea Company Private Limited 

2. Date of incorporation of corporate debtor 29.03.2005 

3. Authority under which corporate debtor is 
incorporated / registered 

Registrar of Companies – Kolkata, Ministry of 
Corporate Affairs 

4. Corporate Identity No. / Limited Liability 
Identification No. of corporate debtor 

U01409WB2005PTC102542 

5. Address of the registered office and 
principal office (if any) of corporate debtor 

Registered Office (as per MCA records): 34A Metcalfe 
Street Jain Centre 7th Floor Kolkata 700013 West 
Bengal 
Principal Office: 20, Coalberth Hoboken Road, 
Kolkata-700088. 

6. Insolvency commencement date in respect 
of corporate debtor 

05.04.2022 

7. Estimated date of closure of insolvency 
resolution process 

01.10.2022 

8. Name and registration number of the 
insolvency professional acting as interim 
resolution professional 

CA Santanu Brahma 
 

Regn. No.: IBBI / IPA-001 / IP-P01482 / 2018-19 / 
12251 

9. Address and e-mail of the interim resolution 
professional, as registered with the Board 

Address: AH – 276, Salt Lake, Sector – II, Kolkata – 
700091 
 

Email: ip.santanubrahma@gmail.com 

10. Address and e-mail to be used for 
correspondence with the interim resolution 
professional  

Address: AH – 276, Salt Lake, Sector – II, Kolkata – 
700091 
 

Email: cirp.bhumyatea@gmail.com 

11. Last date for submission of claims 18.04.2022  

12. Classes of creditors, if any, under clause 
(b) of sub-section (6A) of section 21, 
ascertained by the interim resolution 
professional 

N.A. 

13. Names of Insolvency Professionals 
identified to act as Authorised 
Representative of creditors in a class 
(Three names for each class) 

N.A. 

14. (a) Relevant Forms and  
(b) Details of authorized representatives 

are available at:  

(a) Weblink: https//ibbi.gov.in/home/downloads 
(b) N.A. 

Notice is hereby given that the Hon’ble National Company Law Tribunal, Kolkata has ordered the 
commencement of a Corporate Insolvency Resolution Process of the “M/s. Bhumya Tea Company Private 
Limted” on 05.04.2022. 

The creditors of “M/s. Bhumya Tea Company Private Limted”, are hereby called upon to submit their claims 
with proof on or before 18.04.2022 to the interim resolution professional at the address mentioned against 
entry No. 10. 

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may 
submit the claims with proof in person, by post or by electronic means. 

Submission of false or misleading proofs of claim shall attract penalties. 

 

 

 

CA Santanu Brahma 

IBBI Regn No. IBBI/IPA-01/IP-P01482/2018-19/12251 

 

Kolkata, the 07th April 2022 
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II

NO. TWRD/G/19/Pt-VII/2014/18

SHORT TENDER NOTICE
Sealed tender in prescribed forms (No tender in Cyclostyle copy/Carbon copy/Xerox

Copy will be accepted) to be eventually drawn up in P.W.D. "H'' F-2" (as the case may be)
affixing non-refundable court fee stamps of Rs. 8.25 (Rupees eight and paisa twenty five)
only in various groups are hereby invited from the current years valid and up to date
registered eligible Contractors under Water Resources Department Assam and will be received
in the office of the undersigned up to 2.00 PM of date 12/04/2022 and will be opened on the
same day at 2.30 P.M. in presence Of the contractor or their authorized representative at that
time. 2% earnest money (1% in case of S.T./S.c./OBC/MOBC) of each group amount should
be deposited at the time of submission Of the tender by Call Deposit/ Fixed Deposit (Nationalised
bank) pledged in favour of the Executive Engineer, Tezpur W.R. Division, Tezpur If the date of
receiving tender falls on a holiday/bandh etc. the tender will be received in the next working
day accordingly. The tenderer or their authorized agents may remain present at the time of
opening of tender.

The detailed notice, plan, specification, terms and conditions etc. may be seen in the
Office of the undersigned during office hour's up to 1.00 P.M. of 12/04/2022 The detailed
tender papers lor the group of work may be obtained during office hours up to 1.00 P.M. of
12/04/2022 on payment of Rs. 100.00 (Rupees hundred) only for each tender paper in the
shape of crossed I.P.O. pledged to the Executive Engineer, Tezpur Water Resources Division,
Tezpur.

Sd/-
Executive Engineer Tezpur W.

R. Division Tezpur.

SI
No.

Name of schemes Item of work Approximate
value (Rs. in

lakhs)

Location

M   &   R   to   the   Town
Committee Bund  of river
Chaining at downstream of
NH-15 for 2021-22.

Earth work, Construction
of  bamboo pallasiding,
laying and pitching of
earth filled cement bags
etc.

10.00
Chatrang

M &R to right bank of river
Borgang at Bharalijuli area for
2021-22. (Temporary works
near langlaso Village)

Construction of  bholuka
bamboo screen.

10.00 L a n g l as o
Village.

1

2

M & R to B/Dyke from
Jamuguri to Kharoi outfall for
2021-22. (Recoupment of
breach l ike damages at
Paken)

Earth work. Supply of
Geo-textile bags etc.

20.00 Paken.3

M&R to protect Gor-Ali area
from the erosion of river
Jiabharali for 2021-22.

Supply of Pre stressed
Concrete (PSC)
Porcupine etc.

23.00
J iabharal i
right bank
(Gor-Ali).

4

Janasanyog/C/182/22


